LOK SABHA DEBATES

LOK SABHA

Monday, March 15, 1976/Phalguna 25,
1897 (Saka)

The Lok Sabha met at Eleven of
the Clock

[MR SPEAKER wn the Chaw]
ORAL ANSWERS TO QUESTIONS

Nepalese Irrigation Team’s visit India
+

*101 SHRI VASANT SATHE,

SHRI RAGHUNANDAN LAL
BHATIA

Will the Mimister of AGRICULTURE
AND IRRIGATION be pleased fo Sta-
te

{a) whether a high-powered team
irom the Nepalese Irrigation Ministry
11sited New Delhi in February, 1976,

(b) whether it helped Indian autho-
1ities m probing the causes of delay
in 1mplementing certain Indran aided
1ver projects i Nepal, and

(c) if so sahent features ihereof?

THE DEPUTY MINISTER IN THE
TINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH)* (a )to (c¢) A statement 13
laid on the Table of the House

Statement

(a) to (¢) A team of four officers
of His Majesly's Government of Nepal
visited New Delhi 1n fhe third week of
February 1976, and held discussions
with the officers of the Government of
India with regard to--

(1) Design and construction of Ne-
Pal Western Gandak Canal

(2) Completion and handing over of
Nepal Eastern Gandak Canal

2

(3) Review of ihe estimates prepar-
ed by His Majesty’s Government of
Nepal relating to—

(1) Renovation and extension of
Chandra Canal

(1) Pumped Canal, and

(1) Distribution system of
ern Kosi Canal

West-

Design discharge of the Western Gan.
dak Canal was finalized and a } hased
programme of 1ls construciion wa-
agreed upon subject to timely ! anding
over of the land by HM G Nepal and
their giving certain facilities “or expe-
diting the construction As rngards
Eastern Gandak Canal {he progra nme
of hanaing over of the Head Pegula-
tor as well as the Canal and distribu-~
tion system 1n sections was tnalized
As regards the review of the estimates
for the works mentioned mm (3)
above 1t was decided that HMG Ne-
pal will furnish additional data and a
{eam of officers from India will visit
the project area with a view fo modi
fying the estimates suitably

SHRI VASANT SATHE Al the
outset 1 would like to welcome and
congratulate the leaders of our two
great countries Nepal and India, for
ushermg 11 a new era of joint energy
co-operation I would like to know,
however, from the hon Minister if
he would seriously consider making
both water and power a central sub-
ject so as to ficihtate speedy imple-
mentation of mutually beneficial ef
fort for harnessing water and energv
1esources  What measures 15 the
goveinment taking to ehiminate the
causes of delay” Would these be
discussed during the wvisit of the hor
Prime Mimster of Nepal io India n
the next week”?” I would also hke to
know whatl specific progtammes the
government have for this joint co-
operation



3 Oral Answers

SHRI KEDAR NATH SINGH: The
question 1s a very Limited one, but
the supplementaries are very wide.
The question which has been put by
the hon, Member was only whether
& Nepalese team wisited and what
were the discussions and what were
ithe solutions and what were the out.
comes of that meeting, But today the
hon, Member has asked a supplemen-
tary which covers a wide range of
subjects. I may inform the House that
a team of high officials from the Go-
vernment of India would vigit Nepal
on the 20th of this month and this
+hall be a sort of probing team which
will go into the details of the matt-
ers concerning the Himalayan nvers
and the joint project for the hydro-
electric water resources, flood con-
irol and rrigation meagsures. We
shall also take the opportunity to dis-
cuss these issues with the Nepalese
Prime Minister when he comes to
ihis country.

SHRI VASANT SATHE: ]I am real-
ly surprised by what the hon Minist.
er said that the supplementary that
1 asked was not relevant. 1 thought
3t 1s not for him to decide whether it
18 relevand or mot, You will see for
yourself how the reply which he has
given covers so many projects which
have wide range of implementation
May I know what are the guidelines
which you have in mind for a joint
venture? You have today a multiph-
city of organisations here 1n this
country while Nepal has formed one
single power and Energy Authority.
You have so may bodies and so the
tunctions overlap. Are you thinking
of having one organisation in India
which will undertake such works?
What 1s the thinking on these lines?

SHRI KEDAR NATH SINGH: It
is a good suggestion for action.
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SHRI BISHWANATH ROY' I want

to know whether 1t 1s a  fact that
ihere has been a favoureble change
mm favour of the projects that were
proposed by the Central Government
mn Nepal

sft ¥gre avg Fag zafm oA
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SHRI D N TIWARY This 18 a
very wvital question, five supplemen-
taries should be allowed

MR SPEAKER
allowed five
question

1 have already
supplementanies Next

Sharmg of Ravi-Beas waters
.{
*i03 SHRI B S BHAURA

SHRI MOHINDER SINGH
GILL

Wil} the Minister of AGRICUL
TURE AND IRRIGATION be pleased
to state

(a) whether the dispute over the
sharing of Ravi-Beag waters between
Punjab and Haryana has been oettl-
ed, and

(b) 1if o, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH) (a) The question regarding
sharing of waters available as a res
ult of the Beas Project between Pun
1ab and Haryana 1s presently under
cong deration of the Government

{b) Does not anse.
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SHRI B § BHAURA 8Sir, the rep-
ly given by the hon Minister 18 very
disappointing  When everything 1s
given 1n the papers, why is he still
tellng ug that it i1s under considera-
tion Kindly read what 1s said 1n the
paper I guote

‘The Central Government, il s
reliably learnt here has finally de
cided to divide seven out of 72
million acre feet of water which
had fallen to the share of composi-
te Punjab under the Government
deusion of 1967 on fifty-fifty ba
sis between Haryana and Punjab
Delh: wnll receive 025 million gere
feet of water under the same dect
stion 1l was further learnt”

Everything 1s given here What 1s the
reason for his not telhng this? why

1s he keeping the Parhament in dark
in this regard”

SHRI KEDAR NATH SINGH
Why does the hon Member 1ely on
the report of the press? I can assure
thi, House that this 15 under conside-
ration and a decsion will he taken
as early as possible  (Interruptions)

MR SPEAKLR The hon Member
his either fo conhrm or denv tha

SHRI B S BHAURA Is the Go
vernment awaic of the tact that 11
regaid {o th s decision theie 15 a dis
content 1n Punyib and the discontent
I~ conveyed by the Punjab Gouvern-
ment itself ” If so whit deusion s
he going to take on this °*

SHRI KEDAR NAT1il SINGH Su
I shall only sceh the prolection of the

Chan on this This question has not
heen decided and 1t 15 st1ll under the
consideration of the Covernment
Theretore I am not in a position 1o
say anything on this

SHRI B 8§ BHAURA My ques-
tion 1s this whether Punjab Govern
ment has conveved 1ts discontent or

not That has not been answered by
him

MR SPEAKER Are you aware of

the discontent of the Punjab Govern.
ment?





